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Vaiko, Shri

Vaishnaw, Shri Ashwini

Vasan, Shri G.K.

Vats (Retd.), Lt.Gen. (Dr.) D. P.
Vemireddy, Shri Prabhakar Reddy
Venugopal, Shri K.C.

Verma, Shri B.L.

Viswam, Shri Binoy

Wasnik, Shri Mukul Balkrishna
Wilson, Shri P.

Yadav, Shri B. Lingaiah

Yadav, Shri Bhupender

Yadav, Shri Harnath Singh
Yadav, Prof. Ram Gopal

Yadav, Shrimati Sangeeta

Yajnik, Dr. Amee

The motion was carried by a majority of the total membership of the House and by a
majority of not less than two -thirds of the Members present and voting.
NATIONAL SONG

MR. CHAIRMAN: The Bill is passed by the constitutionally required majority. Let the
lobbies be opened. Hon. Members, kindly stand up for the National Song.

(The National Song, Vande Mataram', was then played.)
MR. CHAIRMAN: The House stands adjourned sine die.

The House then adjourned sine die at thirty -one minutes past eleven of the clock.



